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Title: Need to amend article 498 (A) of Indian Penal Code.
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MR. CHAIRMAN: The House stands adjourned to meet again at 11 a.m. on 15, March, 2012.

19.48 hrs
The Lok Sabha then adjourned till Eleven of the Clock

on Thursday, March 15, 2012/Phalguna 25, 1933 (Saka).
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